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i o “By Email”
National Green Tribunal |
Faridkot House, Copernicus-Marg,
New Delhi-110001

No. NGT/Judicial/OA/147-2024/ Dated; 06.05.2024
To ~
District Magistrate, Udham Singh Nagar- ]
Collectorate Compound, Rudrapur | ’ :
Udham Singh Nagar, Uttarakhand

Email: dni-usn- @ mc.in

Sub: Service of Notice dated 06.05.2024 to Respondent (R-1 & R-10 as per Notice Copy
enclosed) in Original Application No. 14772024 titled “Hardeep Sharma Vs Ramesh Chand
Aarya & Ors. "-reg. \ o

Sir,

The aforesaid application was listed before the Tribunal onMwhm the Tribunal inter-
alia passed the following order (reproduced relevent extracts only)-

«8. Notices be served on respondents no. I to 10 through the District Magistrate, Udham
Singh Nagar and for this purpose nofices issued to the respondents no. 1 to 10 be sent 1o the
District Magistrate, Udham Singh Nagar by E-mail for getting service of the same effected g
on them and sending his report in this regard )

9. List the matter on 24. 03.2024 for farther consideration.”

2. in pursuance of the order dated 25.04.2024 passed by Hon'ble Tribunal, notice dated
05.2024. is enclosed with the request to s&rve the said notice to Respondent (R-1 & R-10 as per
Notice Copy enclosed) mentioned in the notice & send the service report.

With regards
W
A s o
///ém) DR

Consultant (Judiciall.
National Green Tribanal

Encl: As stated above. L
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o, Nakul Kumar Gupta N a4 oS
31.A, Asahioka Avenue, South Delhi- 110062, Delhi

Email Q,Mx;msg@gmw o RESPONDENT No. 6

Sudhir Kumar Gupta
11+, Asahoka Av&mxe, Sauth Delhi- | 10062, Dclhi

b

e RESPONDENT No. 7

Email:

8. Munish Kuwar Gupta

L4, \;al\ok\ f\vemu, ‘ioun Delhi‘ 110062, Delhi

.. RESPONDENT No. 8
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10, Nirmalt Manola :
Tehseel Kaslupur, dhm Singh Nagdr, " Uttarakhand-244713

Email:
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“In view of the avermenis made in the application, we also consider it appropriate
that a Joint Committee be constituted to verify the Jfactual position and suggest appropriale
remedial action. Accordingly, we constituled a Joint Commitiee comprl:fngpfrepmmaliws
of CPCB, DFO, Udham Singh Nagar, Siate PCB and District Magistrate, Udham Singh
Nagar and direc! the same fo meet within two weeks, undertake visits (o the site, look into the
grievances of the applicani, associates the applicant and representative of the concerned
project proponent, verify the factual position and suggest appropriate remedial action. the
State PCB will be the nodal agency for coordination and compliance.”
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“Report of the joint Committee and replies/responses by respondenis no. 11 to 14 be

filed within two months by email judicial-ng1@gov.in preferably in ihe_form of searchable
PDF/OCR Supported PDF and not in the form of Inage PDF. "
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5. In view of the averments made in the application, we also consider it appropriate that a Joint
Committee be constituted to verify the factual position and suggest appropriate remedial action.
Accordingly, we constitute a Joint Committee comprising of representatives of CPCB, DFO, Udham
O.A. No. 17/2024 Hardeep Sharma. Vs. Ramesh Chand Aarya & Ors. -5- Singh Nagar, State PCB and
District Magistrate, Udham Singh Nagar and direct the same to meet within two weeks, undertake

visits to the site, look into the grievances of the applicant, associate the applicant and representative

of the concerned project proponent, verify the factual position and suggest appropriate remedial
action. The State PCB will be the nodal agency for coordination and compliance.

Factual and Action taken Report by the Joint Committee and reply/response by the respondents be

filed within two months by email Judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.

7. List the matter on 25.04.2024 for further consideration.”
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3. Report of the Joint Committee has not been filed so far.
wo. 11 to 14 have been  duly served

4. As per affice report respondents
sspondents no. 11 1o /4.

but replies/responses have not been filed by re
S Report of the Joint Committee  and  replies/responses by  respondents
no. 11 to 14 be filed within two months by email  judicial-ngt@gov.in
preferably in the form of searchable PDE/OCR Supported PDF and not in the form of
Image PDF.
0. As per office report notices have been sent to respondents no. I
by speed post but the same are not stated to have been delivered to them.

to 10

Notices be issued again to respondents no. 1 to 10 requiring them 1o
file their replies/responses within two months as directed above.

8. Notices be served on respondents no. | to 10 through the District

Magistrate, Udham Singh Nagar and for this purpose notices issued to the respondents

no. 1 to 10 be sent to the District Magistrate, Udham Singh Nagar by E-mail for
getting service of the same effected on them and sending his report in this regard.

9. List the matter on 24.05.2024 Sfor Sfurther consideration.
10, A copy of this order be sent to the District Magistrate, Udham Singh
Nagar by email for requisite compliance. ”
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